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Geoeral Requirement of Power in 
1bJu' 

3771. HRI KRlSH A PRA TAP 
1 OH: Will the Mini ter of B ERGY 

pI d to tate: 

(a) tb total generation and require-
ment of power in Bihar; and 

(b) the details of the programme hal-
ked out to increease the power produ tion 
in the tate? 

THE MI 1ST ROT AT IN H ~ 
MOOS-TRY OF E ERGY (HRJ HAN-
DRA HEKHAR SINGH): (a) Th 
present average power requirement in 
Bihar i about 11 MU jday. The average 
availability j about MU !day. 

(b) The (ollowing mea ure have been 
taken to in rea, power production in 
Bihar:-

(i) Reno ation of thermal unit at 
Patratu & Barauni has been taken i,T"l 
hand to improve the generation. 

(ii) ommt loning of new capacity 
beeing expedited. 

(iii) A istance from Northern Grid 
i being given depending upon sy tem 
condition. 

(iv) Bihar ba bare in 
Generation Proj ct at Farakka 

being expedited. 

.ntral 
which 

(v) DVC ha been asked to afford 
maximum assistance. 

Women' employment and their economic 
dependence on meD!folk 

3773. HRIMATI MADHURI SINGH: 

SHRI K. MAL ANNA: 

Will the Mini ter of LABOUR AND 
REHABILITATION be pIca ed to state: 

(a) whether Government are aw re of 
concern expressed by the National Fed -
ration of Indian Women about the con-
i tent fall .in wome.n' empl yment and 

their economic dep nd nee n menfolk; 
and 

(b) if 0, th 
Government 
ties for job 
to wOlDen? 

y 

THE MI I R OF A DO R A D 
REHABILITATIO HRI VEBREND-
RA PATIL): (a) and (b). Gove:rnJne.nt 
i aware of pre report in the matter. 
However, the availabJe stati tics of 
women empJoyed in the organi d t r 
of indu tri fr m 1975 onward show 
an upward trend. a indicated elow:-

Y'ar 

, 1978 

1979 

Votes secured by 

umbel' ufwom 'n 
I mploy d 2.S on Ilw 
3 ), 1 M~r h oflltt' 
y, ar (in lakh, ) 

26 . 1 

27 0 

------_ .. -_. ------
elected candjdate in 

m 

3774. SHRIMATI PRAMILA DA.I.~-

DAVATE: Will the Minister of LAW, 
JUSTICE AND COMPANY AFFAIRS 
he plea ed to state: 

(a) whether it is a fact that few elec-
ted candidates in A am have secured Ie s 
than 1000 votes; 

(b) what is the number of elected can-
didates who have secured less than 10(1), 

Je s than five thousand and less than 
10,000 vote ; and 

(c) what are the reason for the~c caa · 
didates securing so few votes? 




